THE HIGH COURT OF MANIPUR
AT IMPHAL

NOTIFICATION
Imphal, the 2" December, 2025

No. HCM/A-96/2023/Estt/ 24 549/~ : Hon'ble The Chief Justice, High Court of
Manipur is pleased to exempt the eligibility criteria for the post of System Assistant to the
following persons under Part — VI (Miscellaneous) Rule 60 of "High Court of Manjpur
Officers and Employees Recruitment and Condition of Service (Classification, Control,
Appeal and Conduct) Rules, 2020".

SII
No. Name Exemption Sought Status
1. Epham Sahir Khan Relaxation of upper age limit Granted
p. Nandeibam Nongpoknganba Relaxation of upper age limit Granted
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Copy to.-
1. The Principal Secretary to Hon’ble The Chief Justice, High Court of Manipur.
2. The Private Secretary to Hon'ble Mr. Justice A. Bimol Singh, Judge, High Court of Manipur.
3. The Private Secretary to Hon’ble Mr. Justice A. Guneshwar Sharma, Judge, High Court of Manipur.
4. All the Registrars, High Court of Manipur.
5. All the Joint Registrars, High Court of Manipur.
6. All the Deputy Registrars/OSD/Language Office (Special Officer)/Court Managers Gr. IIs, High Court
of Manipur.
7. All the Assistant Registrars/Sr. Private Secretaries, High Court of Manipur.

‘§/'Fhe System Analyst, High Court of Manipur.

9.

- He is requested to upload the same in the Official Website of this Registry.
All the Superintendents/Stamp Reporter/Court Officers/Protocol Officer/Computer
Programmer/Librarian, High Court of Manipur.

10. All the Court Masters, High Court of Manipur.
11. All the System Officers, High Court of Manipur.
12. Concerned File/Notice Board/Guard File.
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